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Pnrior Or Cietr,l SLisluttltEo Bv AuTHoRISED REpREseNrATtvE or WoRrnrE,N ANn
EHipLov Egs

\{.'tt,.l,er {lesulati*rt I ol'the [nsolvency antl Bankruptclt (lnsolvency Resolution Proces's fbr
L'orparate Persons) Regulations. 20 I 6l

Date :23,i09"202-r

T*
T'he Imsolv en c;* Professional,
Mr. Bharat Rarnakant [,padhyay
507. Sh,.":line \Vealth Space" Sth Fioor"
(i2 Wing" Sk3''line ilasis [.omplex.
Premier Road. Near Vid3ravikrar Station.
Ghatkr,rpar iW)" h,{urnbai - 400 086.

From
l\{r" }'ashavant Nivrutti Patil
Authorised Representative.
On hehalf,';f Enlplovees of"Tough Casting Pvt.Ltd.

Suhject: Subrnrssion of proots of claim.

\4adam/Sir-

I" Yashavant Fiivrutti Patil. currentl,v residing at H.No. 524, E Ward, Mal Galli,
KasaliaBavada. Kolhapur - 416 006, on behalf of the workmen and empio.vees emplol,ed
b,l' the above-narned corporate debtor and listed in Annexure A. solemnly afTirm and sa1':

1" -t"hat the abcve named corporate debtor was, at the insolvency* eommencement date"
being the -"i'd ,Jay of'Septernber 2A24,justiy truiy' indebted to the severai persons
whose names, addresses. and descriptions appear in the Annexure A below in
arnounts severally set againsl their names in such Annexure A for w-ages.
rernuneraiion. Provident Fund, Gratuity and other amounts ,Jue to them respectir.,ely'
as workmeh t)t,' flfld errployees ln the ernployment of the corporate debtor in respect
of'services rendered by them respectively to the corporate debtor during such periods
as are set oltt against their respective names in the said Annexure A.

l. fhat for 'l'hich said sums or any part thereoi. the.v have not" nor has any of them. had
or receivecl any manner of satisfbction or security whatsoever. save ancl except the
lblloning



ANNnxuRr

I Oetails of'Employeesi Workmen

5 -\(]. Natras or
EhapLoysnl
WonruAru

trpENriprc,qttorr,
r-{:lvlBER (PAN

NLJ]\,tBER"

PASSPOR-| OR

AADHAAR CARD)

Toral AMot-NT
DUE (Rs")

FEnroo ovER
WHICH A]VIOI]NT

DUE

1 Yashavant Nivrutti Fatil 28860498 1 986 1303407.00

Details
furnished
in
employees
dues excel
sheet
(copv
attached)

2" Sou"DilshadSiddik Mujawar" 945800284209 1149352.00

t
J. Shashikant Sakharam Nale 568962612_1 1 -s 702081.00

4. AnnolAnanda Sadmate 566758562445 658434.00

5. Dipak iaVsing Sawant 630625484912 492944.O0

6. Mahadeo Ganpati Khade 7$736A5185r 332235.00

Sarnbhaji Mahadeo Mohite 443286471137 694628"00

.r. Nilesh Rajendra Jadhav 56776943148s 286380.00

9. Vinayak Gundu Gurav 5_15272915943 261778"00

10. Gajanan Shankar Fatil 544513310566 376510.00

11
tI Anil BaburaoTalugade 88629$A2451 365808.00

t2. Dayanand Raghunath Patil 9148463s3268 32773A"OA

15
lJ_ Swapnii Shivaji Ghatge 831940622993 377144.O4

14" Nevidlta Praveen Shinde 359459305879 200065.00

1{ Ranjit Pundlik Nale 58?1323221el 141450"00

15. Mallappa l-lanma nt Patil 626778966523 398278.00

It. !\arayan Vithal Mulik 914496204468 268895.00

18. Pralhad l-lambirao Patil 89425666A692 278452.04

l9 Dattatray BalkuChouga le 541968644795 288175.00

Details
furnished
in

10. 5ukdeo SarjeraoShid 321046930189 331166.00

11 Sunita Vilas Powar 535080719ss 1 163282"00

22. Uttam Maruti Kapase 611405034626 143455.00



/.3 " Umeash Kisan Surayvanshi 750875 I 64893 186792.00 employees
dues excel
sheet
(copv
attached

l+. Mahadeo l-lindurao Kamble 324471157A94 283122.4O

25" Diiip Gurupadappa Kurle 66936A201229 54028.00

)6" ftohit Ianajr Patil v5858s9775s7 60653.00

27. Ajinkva Vijay Shinde 444r8A762067 46289.00

Total Dues 10172533.00

: Particulars of"holn debt u'as incurred b.,-- the corporate debtor, including particulars o1'

any' dispute as weli as the record of pendency of suit or arhitration proceedings (if
anf i.

Debt incurred due ro non-pavment of follow ing dues:
A) \,tonthl-_v Salary (Pending iiom Aug-2021 to March-2022)
Bl Or,'er fime
C'l Local Conve,vance
Dl EPF lEmploSrer Contribution) (Pending tiom Ocr-2016)
Ei EPF iEmployees Contribution) (Pending from Oct-20201
F) Gratuit,v

Suit Proeeeding at Labnur & Industrial Court" Kolhapur details as under

5r.No" Name of the
Emplovee

Labour Court
CNR No.

Industrial Court
CNR No.

Status

i Yashavant N ivrutti Patil
MHIC090000220:i ln process

I Sou.DilshadSiddik
tutLi.iawar MHrC09000042023 ln process

J Shashikant Sakharam
Nale

MHLC090000862023 MH1C090007420:3
Order Passed bl the
Hon. Labour Crruri.,

Copt attached.

4 Amoi Ananda Sadmate
MHLC090000882023

5 D irrak J a.,-sin g Sav,,ant
MHLC09000A922023 MHIC09000482023

Mahadeo Canpati Khade
MH IC0900003202-1 In process

7 Sambha.ii Mahadeo

Mohite tvlHKO0200(j7112023
(Civil Court)

ln process

b Niiesh Rajendra Jadhav
MHLC090000912023 M H rC0900006202:i

Order Passed bt,the
Hon. Labour f.ourt.-

Copl attached.

1) Vinayak Gundu Cural
MHLC09000A872023 MI1rc09000072a23

10 Gajanan Shankar Patii
MHr-C090000932023 MHIC09000 i22021

1i Anil Baburaoialusade
MHLC090000902023

1a
\L Davanand Raghunath

Patii

MHLC090000852023

i3 Swapnil Shivaji Chatge MHLC090000892023 MHIC090000CI92423



i4 Nevidita Praveen Shinde MHrC09000102a23
ln process

t5 N,'lai lappaHanmant Pati I MH rC09000195202i
In process

l6 Naravan Vithai Mulik M H rC0900007 52A23
ln process

ia fralhadHambirao Patil MHIC0T)0000752A2:i
i n process

i8 Dattatray Bai kuChougale Mritc0e000i il42023
ln process

IO Sukdeo SarjeraoShid MHtCr0s000l0_5201
ln process

20 Sunita Vilas Powar M HtC090000731021
In process

2tr {-.ttam Maruti Kapase ,\4HIC09000lt) 201-
I n process

22 i-;rneash Kisan

Suravvansh i

MHrC090001062023
ln process

23 Mahadeo Hindura<-i

Kamble
MH IC090001 A72t)23

ln process

[.til ip Curupadappa Kurie Mri rc0900019420:3
In process

3. Particulars gf any mutual credit, mutual debts, or other mutual dealings between the
corporate debtor and the creditor which may be set-off against the claim"

ArrlcsvrENTS:
Documents relied as evidence as proof of debt and as proofs of non-payment of debt.

1. Correspondence letter copy with Directors d1.28.03.2019.
2. Reply by Mr. BalasahebKadolkar (Director) to above letter.
3" Correspondence letter copy with Directors dt.27.09.2020.
4" Correspondence letter copy with Directors dt.Zg.l2.Z020.
5. Correspondence letter copy with Directors dt.30.12.2020.
6" Correspondence letter copy with PF Office dt.16.0fi.2022.
7. Correspondence letter copy with PF Office dt.12.01.2023.
8. Correspondence letter copy with PF Office dt.17.03.2023.
9. Visit Note of PF Enforcement Officer dt.04.05.2023.
10. Correspondence letter copy with PF Office dt.08.05.2023 (Record Submission)
1tr" Correspondence letter copy with PF Office dt.06.07.2023.
12. Correspondence letter copy with PF Office dt.14.08.2023"
13. Bank statement copy from AL04.202lto 31.03.2022 (Showing last salary payment

of the month of hly-2021 on 17.02.2022)
14. Bank statement copy from 01.04.20221o 31.03.2023 (For checking non-payment of

further salaries)
15. Hon. Labour Court Orders for Gratuity payments (For Shashikant Nale, Amol

Sadamate, Dayanand Patil, Anil Talugade, Vinayak Gurav, Nilesh Jadhav, Deepak
Sawant, Swapnil Ghatage and Mr. Gajanan patil)



pECLA&{TrON

l" Yashavant l\ivrutti Patit. cumently residing at [I.No. 524, E ward, Mal Galli,
KasahaBavadau Kolhapur - 176 006" ern behaif of the workmen and ernplol-ees employed.

dc hrreb5, deciare and state as follows:-

l. T:r;:'iil cast-ing P::ivai-e Lrr,i:eci. the cc\rporate debtor was. at the
insolvencl' coillmencement date. being the3'd day' of' September 2021. actualll,
rndebted t(i Lls ln the sum of Rs" i0112533. 0C.

in respect o{' our slaim ol the said sum or an), pafi thereol I have relied on the
itrocuments specified as per attachments.

The said documents ere true. valici and genuine to the best of m-v knowledge.
intormation and brelief and no material facts have been concealed therefrorri.

trn respecr of the said sum or anl paft thereof. neither I. ntir an) person" b)' mt order"
t() mv knort'ledge or beliei. for m,.,.- use. had or received an\,, fftanner. oi satisf-actron or
securitv u,hatsoever. save and except the fbllowing:

2.

nJ"

1"

Date:
Iliace:

23.A9 "2024
Kolhapur "

(.,rr"ffine craimant)

VERIFICATION

l. Yashavant Nivrutti Patilthe claimant hereinabove. do herebl' verify that the contents ol'
tht.' proof-of ciaim are true and correct to my knowledge and beliel'and no material fact has
been concealed thereliorn

Verit'ied at Kolhapur on this 23'dday oi September-2$24"

lDepo\ 's signaturei


